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(e) the stepa taken by the Government to provide 
.... drinking water to the people? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HE~LTH AND FAMILV WELFARE (SHRI DALIT 
EZHIUotALAt) : (a) WHO haw drawn attention to the 
problems arising out of presence of Arsenic in Drinking 
Water Supplies in India and Bangladesh: 

(b) The namee of the Oillricts where Ground Water 
Quality is not meeting the Safe U'nit of the Chemicals set 
by the WHO are (i) Murshidabad; (ii) MaIda: (iii) Nadia: (iv) 
North 24 parganas; (v) South 24 Parganas: (vi) Howrah; 
(vii) HUoJli and (viii) Burdhman. 

(e: The State Government in coIlabol1ltion with ana 
financial support from Government of India has HllCtioned 
a First Phase Action Plan at a cost of Rs. 858.33 Iakha 
wMfflUndelr replacement of Arsenic aff8cled spot sources 
and big die tubIweIIs have already been completed. and 
four water SUpply Schemes have been fully commissioned. 
For Maida OiaIrict. a surfllce water based piped water 
SuppIy.Scheme has been sanctioned at an estimated COlI 
of Rs.8848 t.Icha. Other works undertaken include: 

(i) lnetallation of .Arsenic removal planls. 

(ii) ConsIruction of 8Mitary protected ring walla. 

(iii) Trial boring cum handpump titled ;lfoduetion ..... 
(w) Replacement of ArMnic affected epot source.. 

Approval for a Surface Water baaed Piped Water 
Supply Scheme for ArMnic affected areas of South 24 
p...- Oiatrict at an estimated cost of R .. 232.84 crore 
has been accorded. 

The AI Iida Institute of Hygiene & P~ic Heallh in 
CaIcuIIa. of the MInIstry of health & Family welfare has 
und8rtaken Epldemllogical Study in Arsenic 8fIected areas 
under the eponsorahip of Ministry of Health & Family 
Welfare. Thil Institute carried out MIniItry of Rural 
Development IPOf'8OI'8d R&D Study for developmenl of 
filed model lor Areenlc removal. The IMlitute IIIso carried 
out Trainerl Workshop. and field training for WIller quality 
analpilln rwspect of ArMnic contamination during 1897. 

IIonIge Problem In FCI Godowne 

897. SHAI CHANOU tAL AJMEERA : 
8~FtI K.P. NAIDU : , 

WII the MIniIIer of FOOD AND CONSUMER AFFAIRS 
be pIe...cl to .... : 

,a) ...... r....".. wt1NI "- ...... problem& 
. for ..... 8ftd lis diRIbution for F.C.I.: 

(b) if 10. the detah lheraof: and 

(c) if not. the reasons for Import when we have buffer 
stock of grains? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH VADAVI : (a) No Sir. 

(b) Does not arise. 

(c) Due to untimely raN during the sowing ....... 
the Ministry of Agriculture had initially estimated that 
production of wheat during the current AabI Seuon WII8 
likely to be 64.51 million tonnes .. against 89.27 miNion 
tonnea last year. GcMtm ...... thentfore. decided to import 
upto 20 latch ton ... of wheel during 1 gge.89 10 augment 
ita avaMbility in the countJy lor keeping pricel under 
control. 

(TlfJnslation/ 

Demand For DarjMlIng ..... 

898. SHRI SHIM DAHAL : Will the Minister of HOME 
AFFAIRS be pleased to illite: 

(a) the reaeons for not including the demand of 
Darjeeling for creation of a sepa.... State under the 
annOUllcement of reconatituting of new Stat .. ; 

(b) whether a prominent leader of Darjeeling has 
railed the 08ljeeling issue in the intemation" court. at 
Heg; 

(c) if 10. the details thereof; and 

(d) whether Darjeeling would be given the status of 
a new Stnt? 

THE MINISTER OF HOME AFFAIRS (SHRI LK. 
ADVANI) : (a) The Government ill. for the PreMnt. 
committed to giving full Slalehood to DelhI and allo 
creating Uttaranchal. Vananchal and Chhattiagarh as new 
States. 

(b) No, Sir. 

(c) Doea not ..... 

(d) Thete ill no propout to grant Statehood to 
DaIjeeIIng at preeent. 

IncIuIIrIaI 1ftdnIng IMtItuIII 

898. SHRI JNlAT VIA SINGH DRONA : WII the 
MinIIter of LABOUR be __ to _te: 

(a) wtwIher macf*- worth 0I0r8 of rupMI 
provided to the InduIIrIaI '1NIMIg InIIIIute. Uttar Prade8h 
under the World ... prq.ct are lying unLIIed: 
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